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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS -

0

NOTIFICATION
New Delhi, the 22nd February, 2012

5.0.312(E).— In exercise of the powers conferred by sub-section (2) of section 2 of the National
Highways Act, 1956 (48 of 1956} (hereinafter referred to as the said Act), the Central
Government hereby declares each of the highways specified in the column (3) of the Table
below to be a national highway, as specified in the corresponding column (2) thereof.

The highways, now declared to be national highways by this notification, shall be
deemed to be inserted in the Schedule to the said Act with the new serial numbers, the new
national highways numbers and the description of the national highways thereof, as
indicated in columns (1), (2) and (3) respectively, of the Table. '

TABLE
Serial No. New Description of National Highways *
National
Highway
No.
(1} (2) ' {3)
45A 315A The highway starting from Tinsukia on N.H-15 connecting
Naharkatia in the State of Assam connecting Hukanjuri,
terminating at Khonsa on N.H-215 in the state of Arunachal
Pradesh.
87A 127B The highway starting from Srimrampur on N.H-27, Dhuburi
in the state of Assam connecting Phulbari, Tura, Rongram,
Ronjeng and terminating at Nongston on N.H-106 in the state
of Meghalaya.
114B 333 The highway starting from Bariyarpur on NH-33 connecting
Kharagpur, Laxmipur, Jamui, Chakai in the state of Bihar
and terminating at Devgarh in the state of Jharkhand.
91A 527C - The highway starting from Majhauli on NH-27 connecting
Katra, Jajuar, Pupri and terminating at Charout on NH-227
in the state of Bihar. :
88A 327 The highway starting from Galgalia on N.H-327 (West Bengal
Extension /Bihar) connecting Thakurganj, Bahadurganj, Araria,
Ramigan), Bhargama, Tribeniganj, Pipra, Supaul and
terminating at ( Bariyahi Bazar) Bangaon on NH-231 in the
state of Bihar. _ '
105A 131A The highway starting from Katihar on NH-31 and terminating
at Purnea on NH-27 in the state of Bihar.
142A 343 The highway starting from Ambikapur on N.H-43 connecting
Semarsot, Ramanujgan) in the state of Chhattisgarh and
terminating at Garhwa on NH-39 in the state of Jharkhand.
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156A

947

The highway starting from Sarkhej on N.H-47 connecting

Viramgaon, Maliya, Dhrol Jamnagar, Vadinar, Dwarka on
N.H- 51 and terminating at Okha in the state of Gujarat .

189A

360

The highway starting from Chandwad on N.H-60, Vani,
Sarad in the State of Maharashtra and connecting Saputara,
Waghai, Vansda, Chikhili, and ternﬁnati__ng'at Ganddevi in
the state of Gujarat.

179A

953

The highway starting from Vyara on NH-53 connecting
Netang," Rajplpla and terminating at Bodeli in the state of
Gujarat.

32A

Extension of
NH 709

The highway starting from Rohtak on N.H- 9 conmecting

" Bhiwani, Lohani, Loharu in the state of Haryana connecting

Pilani and terminating at Rajgarh on N.H- 52 in the state of
Rajasthan.

15A

305

The highway starting from Sainj on N.H-5 connectmg Luhri,
Ani, Jalori, Banjar, and terminating &t Aut on NH-3 in the
state of Himachal Pradesh.

40A

114A

The highway starting from Rampurhat on N H- 14 connecting
Sunrichua in the state of West Bengal connecting
Shikaripara, Dumka, Lakrapahari, Jama, Jarmundi, Choupa
More, Deogarh, Sarath, Madhupur, Giridhi and terminating
at Dumri on N.H-19 in the state of Jharkhand '

6A

S02A

The highway starting from Lawngtlai on N.H-2 and
terminating at Mynamar Border (Kaladan Road) in the state
of Mizoram.

192A

Extension of
NH-162

The h1ghway starting from Pali on NH-62 c:onnectmg Marwad,
Nadol, Desuri, Kumbalgarh, Haldighati, Nathdwara, Mavl

- and terminating at Bhatevar on N.H- 27 im the state of

Rajasthan.

186A

158

The highway starting from Merta on NH-38 connectmg
Lambia, Ras, Bewar, Badnor, Asind and terminating at
Mandal on NH-48 in the state of Rajasthan.

94A

927A

The highway starting from Sawarupganj, on N.H-27
connecting Kotra, Kherwara, Doongarpur, Sagwara,
Banswara, in the State of Rajasthan and terminating at
Ratlam in the state of Madhya Pradesh.

34A

310

The highway starting from Ranipaul on NH-10 connecting
Burduk (along proposed Gangtok bypass),
terminating at Nathula in the state of Sikkim.

menla and

113A

532

The highway starting from Cuddalore on N.H-32 connecting
Vridhachalam and terminating at Salem road on N.H-79 in
the state of Tamil Nadu.

SOA

116B

The highway starting from Nandakumar on N.H-116
connecting Contai, Digha and terminating at Chandaneswar

' in the state of West Bengal.
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* The National Highway numbers mentioned in column (3) of the above Table are new national
highways -

© [F.No.NH-14012/10/2011-P&M]
' MAYA PRAKASH, Dy. Secy.

Footnote ¢ The Natlohaljﬁighways Act, 1956 (48 of 1956) and the Schedule. therefo was publiéhed iﬂ'thc. _ |
: Gagzette of India on 11th Septembe_r, 1956 and the said Schedulé was superseded vide notification .
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